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CENTRAL AD rilNI STRATI VE TRIBUNAL
PRINCIPAL BENCH

NEU DELHI

R.A. NO. 39/1995
IN

O.A. NO. 154 2/1994

lew Delhi this the day of February, 1995

HON'BLE SHRI 3USTICE S. C. fiATHUR, CHAIR FAN

HOW •OLE SHRI P. T. THIRUVENGaDAM.

11

1 2,

B, C, Paul 3/0 Rattan Ram,
131 Sector UIII R«K«Puram,
Neu Delhi.

Ashok Rallan S/0 K. N, Rallanj
C-216, South Anarkali,
Delhi,

Ravinder Kumar S/0 Nand Kishors,
8-34, flandauali Ext.,
Guruduara Road, 0pp. Primary
School, Delhi,

Ramesh Kumar Sharna S/0 G.R.Sharma,
234, Sector-IU, R.K.Ptsram,
Neu Delhi,

Kamal Kumar S/0 Kishan Chand,
2654, Hudson Lane,
Kingauay Camp, Delhi,

Charanj it Grower S/0 H.D .Grower
2-A/70, Ramesh Nagar
Neu Delhi,

»

f

3, N, Sharma 3/0 R. L, Sharma,
364, Income Tax Colony,
Pitampura, Delhi.

Gokul Chanel S/0 0.0.Gupta,
42, Mpti Bagh-II (Vill.),
Neu Delhi.

Surash Kumar S/0 Om Prakash,
Railway Road, Ganaur flandi,
Behind Central Bank of India,
Sonepat (Haryana),

fesna l%lhotra U/0 W.K .fialhotra,
99, I »T.Colony, Pitampura,
Delhi.

ffenju Khera 0/0 Gulshan Khsra.
G-1 9, Kiduai Nagar (East) ,
New Delhi.

Vijay Laxmi Gypta 0/0 Pramod Gijpta.
H-3/75, Vikas Puri, '
New Delhi,
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13, 3asbir Kaur 0/0 R« S, Nanda,
257, Paschiro Vihar,
Delhi.

14, Rajindar Kumar S/0 Hira Lai,
H.No, 5751 Block No .5,
Street No,3, Oev Nagar,
Delhi,

15, Tej Ram S/0 Khubi Ram,
Vill, Tukmirpur,
P.O. Gokulpuri, Delhi,

16, Puran Wal S/0 Nagar l*ial,
221 , Income Tax Colony,
Pitampura, Delhi,

17, Veena Rani U/0 Subhash Chander,
136, Gagan Vihar Extn,,
Delhi, ,,, ftpplicanta

Versus

1, Directorate of Income Tax
(RSP 4 PR), 6th Floor
ttayur Bhauan, Connaught Place,
Neu Delhi, thr, its Director,

2, Central Board of Direct Taxes
Union of India, Ministry of
Finance, Deptt. of Revenue,
North Block, Neu Delhi
through its Chairman,

3• Union of India
Ministry of Finance,
Deptt, of Revenue,
North Block, New Delhi
through Secretary (Revenue) .

4, Prithi Chand 8/0 Mangha Ram,
H-55, Kalibari Marg,
New Delhi,

5, Saeira Nagpal U/0 Oagdish Nagpal
D«»25, Gujraualan .Apartment,
D-Block Vikaspuri,

... Responderta

•2—S__2_1_J (By._ClRCULATIOWl
Shri Bust ice S, C, Mathyr

Thar, is no apparent error in the JodgTOnt of
which review is sought. The applicants ate virtually
asking for re-hearing cf the Original Application
uhich is not permissible.

A)In



/as/

- 3 - //

2® The re yieu application is accordingly rejected

/ . .)

( P , T» Thiruvsngadam )
Member (ft)

^.2.
( S. C # Pbt hu r I

Chairman


